BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
~ AHMEDABAD BENCH

AHMEDABAD

g
L. " L .

' Deep Constructions Co.
Balaji Heavy Lifters Pvt. Ltd.
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ORDER

Learned Advocate Mr. Shashvata Shikla /b Learned Advocate Mr. Sharvil
| Majmudar present for Operational Creditor/Petitioner. Learned Advocate Mr.
e Vishwas Shah present for Respondent '

Heard arguments of Learned Counsel J for petitioner and Learned Counsel for
Respondent. - . -

Order reserved.
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| 'Dated this the 21st day of December, 2017.




